GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
RAJYA SABHA
UNSTARRED QUESTION NO. 732

TO BE ANSWERED ON 08™ FEBRUARY, 2024
ATMANIRBHAR BHARAT ROJGAR YOJANA
732. SHRI R. DHARMAR:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:

(a) whether Government is implementing the Atmanirbhar Bharat Rojgar
Yojana (ABRY), if so, the details of progress made so far, year-wise within
the State of Tamil Nadu;

(b) the number of beneficiaries under the ABRY in the State of Tamil Nadu;

(c) the details of funds allocated, sanctioned and released under ABRY in the
State of Tamil Nadu so far along with the achievement made in providing
employment to the youth of the country;

(d) whether Government proposes to revise the eligibility conditions under
ABRY to make it more beneficial; and

(e) if so, the details thereof and the time by when it is likely to be
implemented?

ANSWER
MINISTER OF STATE FOR LABOUR AND EMPLOYMENT
(SHRI RAMESWAR TELI)

(a) to (e): The Aatmanirbhar Bharat Rojgar Yojana (ABRY) was launched with
effect from 1st October, 2020 to incentivize employers for creation of new
employment and restoration of loss of employment during Covid-19 pandemic.
The terminal date for registration of beneficiaries was 31.03.2022. The
beneficiaries registered upto 31.03.2022 will continue to receive the benefits for
2 years from the date of registration under the scheme. There is no specific
State-wise allocation of funds under Aatmanirbhar Bharat Rojgar Yojana (ABRY).
As on 19.01.2024, total benefits have been provided to 60.49 lakhs beneficiaries
under the scheme in the country. The number of benefitted establishments,
beneficiary employees and amount disbursed (Rs. In Crore) for the State of
Tamil Nadu is given below:

Year No. of Beneficiary | No. of Beneficiary | Amount disbursed
Establishments Employees ( Rs. In Crore)
2020-21 6038 170388 38.92
2021-22 9109 568104 469.99
2022-23 1558 77627 541.18
2023-24 (Till
19.01.2024) 56 1935 128.09
Total 16761 818054 1178.18
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